IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTIA BENCH

‘ MA 173 eof 2881
OA 684 of 1937

Present t Hen'wle Mrs. Lakshmi Swaminatharn, Viee-Chairman(J)

Hen'wle M-, S, Biswas, Administrative Memper

Madan Gepal Fedéar
V5.

Metre Railway

Fer the Apilicant’ : Mr, B,C, Sinha, Ceunsel

For the Respendents: Br.MS, S, Sinha, Ceunsel

Bate of Crder : 15-01.2093

CRBER

HOR'BLE MRS, LAKSHMI SWAMINATHAN, VIGE-CHAIRMAN(J)

Heard Ld. Ceunsel fer seth the parties. Shri 8.C.Sinha,
Le. Cpunsel fer the asmlicant wrays fer perﬁissian te withdraw
the C.A, 684 éf 1997;' Bf.VMs. Sinha, Ld;Couﬁsel,fcr the respen-
dents sﬁbmits that MA. 173 ef 2881 has already wesn digmissed vide
sréer ated 1-2-28061 and it ﬁas been wrenaly listed in tg-@ay's
Cause list,. Hewever, the Ld. Counsel fer the awslican®: suemitz that

the MA ha$-since ®ean restored,

2. | Takine nete eof the submissiens made oy the Ld, Ceunsel fer
the applicant as C.A, 604 ef 1997 is ne lenger presséd accerdingly,

seth the OA and MA are d icwes:d of as withdrawn. Ne erdsr & te casts.
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Mamear (A) - : Vige-Chairman(J)
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